
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 30.07.2021 

NOTICE  
 

 

Please take notice that 30.8.2021 being a public holiday on account of ‘Janmashtami’, the date of hearing in the  
 

following matters in Court-III is modified and the next date of hearing is 31.08.2021. 
 

 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 61 of 2021 

 

SLV Security Services Pvt. Ltd. 

Vs. 

Vishal Swara & Anr. 
 

 

 

Aayush Malhotra Pulkit Deora-R1 & 

R2 

Arnan Vidyarthi 

Vishal Swara 

2.  Comp. App. (AT) 

(Ins) No. 340 of 

2021 

 

Yuvraj Agarwaal & Anr. 

Vs. 

Aspek Media Pvt. Ltd. 

 

Aditya Parolia Karan Malhotra 

Parish Mishra 

3.  Comp. App. (AT) 

No. 79 of 2021 

 

Prakash Singh Negi 

Vs. 

Vishal Sharma & Ors. 

 

Mayank Wadhwa  

4.  Comp. App. (AT) 

(Ins) No. 312 of 

2021 
 

 

Rashpal Singh Todd 

Vs. 

Volkswagen Finance Pvt. Ltd. & Ors. 

 

With 

Ajay Kohli Nazia Parveen 

Shivkrit Rai 

Rajshree 

Chaudhary 

Birendra Singh 

Rawat 

Abhishek Chand-

R1 

5.  Comp. App. (AT) 

(Ins) No. 313 of 

2021 
 

 

Rashpal Singh Todd 

Vs. 

Volkswagen Finance Pvt. Ltd. & Ors. 

Ajay Kohli Vardhman Kaushik 

Azeem Samuel 

Nishant Gautam 

Dhruv Joshi 

Abhishek Chand 

Birander Singh-R1 
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